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Regd Office: 34, Community Centre, Bazant Lok, Vasant Vihar, Mew Delhi-110057

HeroFinCorp Tel: 011-49487150 Face: 017-49487150 Email: litigation@herafincorp.com
Website: www herafincorp.com

: HERO FINCORP LIMITED

|5 e pidatias i e o o B e T e
- Bank of Baroda A B-7, Safdarjung Enclave, New Delhi-110029 RECONSTRUCTION OF FINAMCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 READ WITH
Sl > -~ Ph.: 011-26106847, E-mail: sadfar@bankofbaroda.com PROISQ 10 RULE (6 OF THESECURIT INTEREST (ENFORCEMENT) LSS 2002
MNotice is hereby given ta the public i general and in particular to the Borrowers {B) that the below menboned immovabile
AMNMEXURE-C praperty mortgaged / charged to the Secured Creditar (Hero Fincorp Limited), the physical possession of the below menticned
. vakble ] been taken by the Autherized Officer of Secured Creditar (Hero Fincorp Limited), will be sold on "As is
Sale Motice For Sale of Movable Properties APCIEE e B PO BT * S : : : g
where is Basis” & “As is what is Basis” & "whatever there is Basis™ & "Without recourse Basis™ on below mentianed date,
i ; T IAFFE.'IIEHI' I 'ﬁ' le:I Rule & (2) for Movable] ; . ' for recavery of amount as mentioned below, due to the Secured Creditor from the Borrower. The Reserve Price is mentioned
E-Auction Sale Notice for Sale of Movable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 6(2) & 8 (6) of the Security below and the eamest money to be deposited is mentioned respectively.
Interest (Enforcement) Rules, 2002, Address of the Security charged | Reserve Price
Motice is heraby given 1o the public in general and in particular to the Borrower (), Mortgagor (s) and Guarantor (s) that the below described Movable property HypothecatedMortgagedicharged to the Secured Craditor, Name of the Borrower (B) / Guarantors (G) / with Address covered under Auction (RP)
possassion of which has beentaken by the Authorised Officer of Bank of Baroda, Secured Creditor, will be sold on “As is where is”, "As is what is”, and "Whatever there is™ basis for recovery of dues in below memticned account's. 1. M/s Jai Hind Flour Mill Raitway Road, Behind Chaudhary Tractor, | Property House No. 167/13, Ris. 34,00, 000¢
The details of Borrowen'sMortgagon/Guaranton's/Secured Asset's/Duss/Reserve Pricele-Auction date & Time, EMD and Bid Increase Amount are mentioned betow — Ganaur, Sonipat-1371101, i iﬁ?tﬁd ?7 ""‘b“d'ri’ﬁh-l J[*?"" EMD Amount
Also at: HNo.241/13 Jain Gal, G Mandi, Ganaur, Sonipat-131101 | VIONERa, Lanaui, 16N L2anau,
Sr. Name & address of Give short description of the Total Dues 1. Date of 1. Reserve Price EMD deposit Status of Possession - > Mr. Naresh Jain H.No. 241/13 Jain Gal, Ganaur Mandi, GG | O aTpALMeaig 1o n:::: pﬁ:.th
Mo Remowses) Susntor: | Jewble undes ey SAUCHOn ction. | 2 EaMmest Money AccountNo. | (Constructive / Physical) Sonipat. 131101 [ o o A o
Mortgagors with known encumbrances, if any Sl Deposit (EMD)-Rs IFSC Code Vehicle Inspection 3 l"-"llrI At_ul. Jm:: .:C-::-Hnrrf-wnrmfld:w:m F:ln- 3) HMNo. 241713 Jain | South: HDUS?I'JESEE: Incremental
to End Time 3, Bid Increase Bank of Baroda date & Time i R R IO T ek b e B ks D s Patastinie i Amount
¥ L] 5, AmyL Jain D= B0rrower, PSR PO, W1 LF .-'i.||r|| * i Rs 50,000/-
Amount-Rs. Branch Gal, Ganaur Mand, Ganaur, Sanipat-131101 |
2. Last date and
Last Date for submission | Date and Time
time of submission
of Bid. ﬂumnndin:filhe:dinr Dato/Time of On-Site in T tut' EM':I: and :_equey:'. ufwli;h.ﬂ.:tut::n
e " . " Ly ) with Name of Authorized Officer Sl JIRCH SRt :
1 | Mrs. Chand Baby and Mohd. | Maruti Ciaz Alpha Rs 9,12,402.72 (Rs |1. Date of e-Auction | 1. Reserve Price- 09150015181869 Physical property is being sold KYC, Documents, Pan | extension of 5
Noor, H.No, RZF-5812, Street no - | Vehicle No. DL9CAS1959 Maruti | Nine lakhs twelve |14 March 2023 Rs. 5,85,000/- SARFAESI Auction | Vehicle Inspection date & Time. YT, — f:llrﬁ, I:urn'l' “Tm:;;;? mmt;:;::h
; . Tirme of E-auction - I ; ’ £.52,50,992 58/~ [Rupees n or before 10.03. ; to 5 n or betore ; 03,
14/5, Sadh Nagar, Palam Colony, | CIAZ Alpha Diesel Magma Gray thousand four _ 2. Earnest Money Deposit | Proceads Collection Dﬂtﬂ-‘ 20th Feb to 10th Mar 2023 Fifty-Two Lakhs Fifty Aatharizad Gffcer- M Karmal Eharm, upto 5,00 PM and EMD | Time, 10.00 AM
South Dethi- 110045 Chasis No. MAZEXGM1500393666 | hundred two and | Start Time 1400 Hrs | (EMD)- Rs 58500/ Account. Time: 1400 Hrs to 1600 Hrs except SR : :
: ¥ Thousand Mine Hundred Mob: 7ATESET 000 through RTGS/MEFT o 1.00 PM
Engine No. E15AN1008203 “mwmm,e paise |End Time ; 1800 Hrs. | 3, Bid Increase Amount BARBOSAFDAR | 2nd and 4th S“t”r.d'“" ?nd STy Minaty-Tweo and Fitty-Eight Ermail: kamal.sharma@herofincorp.com
::E:::mdr !;::i'::: 2. Last date and time Rs 10000/- Safdarjung enclave and any other public holiday. Paisa amnhy} due as an il -;an als.:-l -:n:-nta-.':.t? hdr. Rarr-esh.G ri
e £26.00.2033 b subridaslon of B 06.07.2021 Mob: 9643468304, ramesh.giri@nhercfincorp.com

14 March 2023 The Intending Purchasers / Bidders are required to deposit EMD amount aither through RTGS / NEFT ar by way of Demand Draft
1800 Hrs / Pay arder in the Account Mo, 00030310014156, Mame of the Beneficiary: "Hero Fincorp Limited”, IFSC Code: HOFCOMMA003
; = - o SCANHERE 06 = Terms and C-um_ﬁﬁn_m of the E-Auction: : : ; , _ ;
For detailed terms and conditions of sale, please referivisit o the website link https:/iwww.bankofbaroda.in/e-auction.htm and hitps:/ibob.auctiontiger.netEPROC!  rur sesaites 1 i—ﬂyctmnﬂ is ?Iemg held nndm sl where is Basis” & "As is what is Basis® & “whatever there is Basis® & “Without recourse
: : ' 1 5 azis” and will be conducted "online”.
prospective bidders may contact the Authorised officer on Tel No. 01126406847 Mobile 8826893570, 8124725184 E Mail. safdar@bankofbaorda.co.in B, 2 The E-Auction will be canducted through M/s E-Procurement Technologies Lid, (Helpline Nofsl: 07961200576/544/594/58
Date - 20-02-2023. Place - New Delhi Name : Amf Kumar Modl. Aufhoriesd O T Ee—— a531/083/569, 635168966843 and E-mail on support@auctiantigermety maulik shrimali@auctiontigernet) at their web
- - : . i g i fficer,

portal https./fsarfaesi.auctiontigernet.
3, There is no encumbrance on the property which i m the knowledge of Secured Creditors, However, the intending bidders
should make their own independent enguires regarding the encurmbrances, title of property put on auction and claims/
\ | [ ] rights/ dues/ affecting the property, prior to submitting their bids. In this regard, the E-Auction advertizement does not
\\ constitute and will not be deemed to constitute ant commitment ar any representation of Hero Fincorp Limited
or ve r lse men oo lng 4 The Authorized Officer ¢ Secures Creditor shall not be responsible in any way for any third party claims/ rightsy dues. The

sale shall be subject to rules conditionsy’ prescribed under the Securitization and Reconstruction of Financial Assets and

Erfarcement of Security Interest Act, 2002, The ather terms and conditions of the E-Ausction are published in the fallowing
wiebisite: hitps,/fsarfaesi.auctiontigennet,

Q
) Call - 0120-6651214 P e

féram das E"j} Union Bank VASANT VIHAR BRANCH, DELHI

e L D-9, Shopping Centre-ll, D-Block, Vasant Vihar,
Regional Office : 2nd floor Mahaluxmi Mall, C-2, SALE NOTICE| | === New Deli- 110057
I - for sale of Immovable [Rule -8 (1) ] POSSESSION NOTICE (For immovable property)
R nc’ Rﬂ] “agar’ G haz|ahad - “ P-zu'l un'l Prnpert'ras '.l".!‘r'.-ereas. the undersigned being the E_luthl:urize::l officer of Union Banl-:_nflndia. ‘ifmr_ﬂ.‘
Vihar Branch situated at D-9, Shopping Centre-ll, D-Block, Vasant Vihar, New Delhi-
. . e ; ; - - : . 110057 under the Securitization and Reconstruction of Financial Assets and Enforcament
E-Auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with Proviso Sacurity Intarast Act, 2002(54 of 2002} and in exercise of powers confierred under Section
to Rule 8 (6) of Security Interest (Enforcement) Rule, 2002 13012} read with rule 3 of the Securty Inferest (Enforcement) Rules, 2002 issued a
Natice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor () that the below described immovable property mortgaged / charged to the Secured Creditor, the symbolic/physical (details mentioned as demand nofice Ref No. ADV:VV:NPA:DO:01:2022-23 Dated 0B-06-2022 caling upan
below) possession of which has been taken by the Authorized Officer of Union Bank of India secured creditor, will be sold on “As is where is”, “As is what is” and “Whatever there is” basis (assets wise date and time mentioned below) g"::}:‘;‘Ef;dﬁgzgﬂ;g?::dﬁﬁgﬂms::n':ms;iﬂg ﬂ?ﬂﬁ:zm ;"I:!E :;
for recovery of amount, as mentioned below due to Union Bank of India Secured Creditor from below Named Borrower(s), Martgagor(s) and Guarantor(s). Rs. 83,80,034.96 (Rupees Eighty Eight Lakh Eighty Thousand Ninety Four and
Constructive or | Dues to be recovered | Reserve Price (Rs.)| Date and Paise Ninety Six Only) withen 60 days from the receipt of the said nofics,
:’ : a2 ;dg FEH“T;? RS DEschpedan o e n:;;:ahle:lwmwahle Physical fram Borrower/ EMD Time of The borrower having faded to repay the amount, nolice = hereby given 1o tha
G e property put for auction Possession taken |  Guarantor (Rs.) Eid Increment Auction borrowarlguarantors and the public in general that the undersigned has taken possession
et ; s ;
1. [ Branch: T8 Hapur Al that pice and parcelof inmovable Residental Propert alongwilh consirucion and super |~ Symbolc |  Rs 105403440 | T 13120000 | 10-03-2023| | Sechon 156)eac it § ot Secinty hierst (Encsmnt) R, 002,01t
Borrower: Mr. Afsar Ahmad Sfo Mr. Islam (Borrower), Mchalla | structure raised over it presently or in future too part of plot no. 19, towards North area 90.00 5g. Possession as on 31.03.2021 = i : ' d
selSies! i 1 : : 131.200/- | 11:00 AMto 16th day of Fabruary of the year 2023.
Majeed Pura. Hapur, Distt. Hapur 245101 Yds (75.27 5q. Mtrs.) Part of khasra no. B23MI, 617MI, 618MI, 619MI, 621MI & 622MI, Village Hapur, with further interest, Lt ; . et ; . ;
; 00 PM The barrower in particular and the public in general is hereby cautioned not to deal with the
now within Municipal Limit, popularly known as Mohalla Majeed Pura, Hapur, Distt. Hapur UP cost & expenses < 10.000/- 04 . ; ; :
< bl i praperty and any dealings with the property will be subject to the charge of the Unson Bank
245101, Bounded as : East - Rasta 20° wide, West- Land of others, Morth = Plot No. 20, South - Shesh ,
Fmtha ' : ! S ;rllnma;-:r an a;ng:Jnt R:I.i E&Eg,‘ﬂa;.i:ﬁ:lmu:fes Elgf:lt‘yEElght Lakh Eighty Thousand
: nety Four and Paige Ninety Six Only) and interest thereon.
2. | Branch; STE Hapur All that plece and parcel of Immovable property alongwith construction and super structure Symbolic Rs 6,11,627.39 < 21,65,000/- 10-03-2023 The bﬂrn:-mrl's atten!év.':nn is invited to provisions of sub-section (8) of secton 13 of the Act,
Borrower- Mr. Firoj urf Firoj Khan Sio Mr, Abdul Zabbar (Borrower), | raised over it presently or in future too plot area 100.00 Sq. Yds. (83.64 Sq. Mirs.) Part of Plot No. Possession as on 31.03.2021 3 216,500 | 11:00 AM to in respect of time available, 1o redeem the secured assels
H.No. 863, Mohalia Bakand Asoda, Distt. Hapur 245101 :ﬂ!. Part Rﬁ;::ﬂ l.r.'ll-f th;m Hnl-.l 1303 3;;:;1“;1‘&2“3 Asoda Enw w;thin:{ﬂ;niuipal:vl.imit :;?;Hf;t with f'l-lghﬂr interest, it kol [H- 00 PM DESCRIPTION OF THE IMMOVABLE PROPERTY
eerut Road, Hapur Distt. Hapur UP . Bounded as: East - Plot of Furgal, West - Plol No. 12, COl S RHPANGEES < 10,000/ : Residential DDA property situated at 512, Sector - A, Pocket B & C, Vasant Kunj, New
Part-B, Land of Fafir, North - Rasta 20 wide, South - Plot of Rahees Chauhan Delhi - 110070, admeasuring 995 Sq. Ft., owned by Shri Rajiv Chadha, Bounded as -
3, |Branch: STE Hapur All that piece and parcel of Residential cum Godown Building situated at MPL No. W-13/86 Plot Symhbaolic Rs 403465889 as | I 54,96,000/- | 1p.03-2023 East-Entrance, West- Open space, Morth- Flat Mo 504, South - Flat No 520
Borrower: hl.fs_ Hlndusraq Plywood _(Bnlmur_ari, Prop. Irshad | No. 48 Part of I'[hasra_Hn. 561, Behind State Bank l:llf India Mohalla Tilokpuri (Peerwahuddin) Possession an EE.QE.EUEG with T 5.49.600/- | 11:00 AMto Date : 18-02-2023, Place: Mew Delhi  Authorised Officer, UNION BANK OF INDIA
Ahmed Sio Haji Abdul Haziz, Free Ganj Road. Distt. Hapur 245101, | Bulandshahar Road Disti. Hapur UP 245101 measuring area 137.33 Sq. Yds or 114.86 Sg. Mt, further interast, cost ’ 7l
Mir. Irshad Ahmed S/ Haji Abdul Hafiz (Borrower), H No-2225, Gali | Bounded as: East- PlotNo. 33, West - Road 15 leetwide, Norh - Plot No. 49, South - Plot No, 47 & expenses 710,000/ | 04:00PM EORM G
No. 3, Pirbahauddin 2, Trilokpur, Destt Hapur 245101, Mrs. SoTm L
Fahameeda Bagum Wio Abdul Hafij (Guarantor), H No-2225, Gal INVITATION FOR EXPRESSION OF INTEREST FOR
He 3 Pt Frinko, Dt Hepue 4510 AJANTA OFFSET AND PACKAGING LIMITED
4 |Branch: STEHapur All that piece and parcel of Immovable property alongwith construction and super structure Symbolic Rs 196581506 | ¥ 35.80,000/- | 10-03-2023 {Lnclar Reguletion 364, (1) o the Inscvancy and Benknaicy
Borrower: Mrs. Poonam Dang W/O Mr. Rakesh Kumar (Borrower), | raised over it presentle or in future too plot no. 31, area 153.00 Sq. Yds or 127.96 Sq. Mirs, Part of Possession an 31.03.2021 with 73 ’53 ;mm 11:00 AM to finaohsnty EEMI”" r rs] Rogiilations, 2010
Ambition Public School, Moh. Harsh Vihar, Near Mandir Asora Road, | khasra no. 1578, situated at Village Asoda, popularly known as  Mohalla Harsh Vihar Railway further intarast, cost 1 = 04:00 PM
Disit. Hapur 245101, Mr. Rakesh Kumar Dang Sio Mr. Pishori Lal | Station Asoda Road Hapur, Distt. Hapur UP 245101, Bounded as- East - Rasta 25' wide, West- Plot & expenses 7 10,000/- 1. z‘la“_eﬁflﬁ"gﬁqﬁgﬁf'e Dietrtor Ajanta Offset And Packaging Limited
Dang (Co-borrower), Ambilian Public Schoal, Moh. Harsh Vihar, Near | No. 32, North — Plol No. 30, South— Road 25 wide . -
Mandir Asora Road, Distt. Hapur 245101 2. | Address of the registarad offica Tr::ﬂagle Ilrl::"l::i_ ?1?;3;; ?'I:ah Zafar Marg
5, | Branch: STE Hapur All that piece and parcel of Residential Building Situated part of plot 8A Ka Part and Plot no. 8-B Ka Symbolic Rs 14,61,028/- ¥ 16,79,000/- | 10-03-2023 3 | URL of wabsite NA
Borrower: Mr. Pramod Kumar Sharma 5/0 Mr. Om Pal Sharma | Part having new plot No. BA-3, Mohalla Prabha Vihar Village Doyami Near Green Valley Gate, Distt. Possession as on 31.03.2021 . 11:00 AM to 4 | Details of place where marity of Faridabad, Haryana
(Borrower), Part of plot 8-A3, Mohalla Prabha Vihar, Vill - Doyami, | Hapur UP 245101 measuring area 66.91 Sq. Mirs., Bounded as: East - Part of Plot No. BA3, West- with further interest, | < 1,67.8000 | “o4 00 pp fivad assats are locatod
Mear Green \aliey Gate Distt. Hapur 245101, Mrs. Nidhi Sharma Wio | Vacant Plot, North— Cther property, South - Road cost & expenses ¥ 10,000/- % | Inatalled capacity.of mein prducts Annual capacify - 3.24 Cr. Impressions
Mr. Pramod Kumar Sharma (Guarantor), H No-2244, Deviok Colony, fé“ﬁ;!ﬁ;;gﬁ“ﬂmfkﬁﬁg by |[in 4 colours.
Distt, Hapur 245101, Mr. Devendra Sharma Sio Mr. Mahaveer Dabtar, Prospective Resakution
Sharma (Guarantor), Chandralok Colony, Opp. Mahesh Gas Wale, applicants ane requested o conduct
Modinagar Road Distt. Hapur 245101 their own due diligence)
1 ' " 5 - 6 |0 ity and value of e T T 1
6. | Branch; STE Hapur All that piece and parcel of Residential Building Property area 279,00 Sq. Yds. situated at Mohalla Symbolic Rs 29,36,484/- < 78,23,000/- | 10-03-2023 servicas soid in e ﬁr-r;?u?ial:lfg.-ea:-c i
Borrower: Mr, Vedram S/0 Mr. Ramdas (Borrower), H No-273, | Devipura, Meenakshi Road, Sabji Mandi Road, Distt. Hapur UP 245101, Bounded a5 Eas! - Road 1' Possession as on 31.03.2021 ¥ 7.82.300/- | 11:00AMto T | Number of empioyees | warkmen Workmen : 59
Kanhaiyapura, Garh Road, Distt. Hapur 245101, Mr. Ranjit Singh S/o | wide, Wast- Housa of Bashier Dayal, Morth ~ House of Sukhveer Chaudhary, South - House of Ram Avtar with further interast, et 04:00 PM Employses : 15
“_r' Vedram (Co-borrower), H No-Z75, Kanhaiyapura, Garh Road, cost & expenses 4 1'ﬂ,ﬂﬂﬂ.f* & | Further details including last available Gan be oblained by sending a mail al
Distt. Hapur 245101, Mr. Gaurav Kumar Slo Mr. Vedram (Co- financial slabaments {with schedules) ki dla koM il
Borrower), H No-275, Kanhaiyapura, Garh Road, Dist. Hapur 245101, Mr. Harendra Kumar Sio Mr, Vedram (Guarantor), H No-275, Kanhaiyapura, Garh Rioad, Distt. Hapur 245101 Mr. Kunwarpal Singh S/o Vedram (Guarantor), H Mo-275, Kanhaiyapura, Garh ﬁ"mf;:l m:u'ﬁiaui sﬁj gltﬂ:g%{ rﬁ_i:-ra*-l eliig
Road, Distt, Hapur 245107, Mrs. Sheela DeviWio Mr. Vedram (Guarantor), H No-275, Kanhatyapura, Garh Road, Distt, Hapur 245101, Mr. Manoj Kumar S/o Mr. Vedram (Guarantor), H No-275, Kanhaivapura, Garh Road, Distt. Hapur 245101 process ara evalshle &t
7. | Branch: STE Hapur All that piece and parcel of Residential Property Eastern Part of Land Plot Mo. 60, friction of khasra Symbolic Rs 5,43,000.00 T 11,67,000/- | 10-03-2023 9 E:rgj::gﬂ;.ﬁfl'iﬁl‘ m;‘e':ﬁc'gge ’ Can be ohtained by sending a mail at
Borrower: Mr. Vinod Kumar S/0 Mr. Harish Chand (Borrower), | plot no. 419, of Village Doyami, comes within the local limits of Nagar Palika Hapur, alongwith |  Possession a5 on 28.09.2021 116,700/ | 1:00 AM to il skl . A hacRE el Chomel.com
40215, Kothi Sadak Ali, Swarg Ashram Road, Hapur, Distt Hapur | construction, house present over present over it presently bearing municipal No, W-32/1582, with further intarast, 1y 5 04-00 PM
245101, Mrs. Anita Yadav Wio Mr. Vinod Yadav {Co-borrower), 402, | Kothi Sadak All (Keshav Nagar), Swarg Ashram Road, Hapur, Distt. Hapur UP 245101 cost & exNpenses 7 10,000/ : L B b 08/03/2023
Keshay Magar, Hapur, Distt. Hapur 245101 admeasuring in all 62.50 Sq. Yds. (52.27 5gq. Mirs), Bounded as: East - Plot Mo. 61_ belongs o others, I T T R
West- Remamning part of Plot No. 60, North-Plot No. 53, belongs to others, South - Rasta 8 feet wide ety iy ol 18/03/2023
8. | Branch: 5TE Hapur All that piece and parcel of Immovable property alongwith construction and super structure Symbolic Rs 27,93,000- < 21,38,000/- | 10-03-2023 12} Last data for submission of abjections 23/03/2023
Borrower: Mr. Vipin Kumar Kansal S/0 Mr. Om Prakash | raised over it plot no. 104, part of khasra no. 454, area 81.55 Sq. Mtrs. situated at Village Doyami Possession a5 on 31.03.2021 with % 2.13.800/ 11:00 AM to ta provizicral =t . :
Kansal{Borrower), H No-585, Dev Lok Caolony, Swarg Ashram Road, | Near Mohalla Prabha Vihar {Satya Prakash Vihar) Distt. Hapur UP 245101, Bounded as: East - Road further interest, cost & bl 04:00 PM 13] Pracess emal id b submit EOI ip.ajantaotfseti@gmail com
Distt. Hapur 245101, Add 2: Shop No. 1-9, Surya Vihar Market, Delhi | 20' wide, West- Plot No. 114, North— Plot Mo, 105, South—Bhumi Anya BXDENSES ¥ 10,000/- ’ *This Form G has bean published in pursuance with NCLAT ordar dated 14” Fab, 2023
Road. Hapur, Mrs. Babita Kansal Wio Mr. Vipin Kumar Kansal (Co- ey
borrower), H Mo-585, Dey Lok Colony, Swarg Ashram Road, Distt. ~ Mr. Satya Narayana Guddeti
Hapur 245101 Registered Insalvency Prolessional
Date : 21-02-2023 IBBI Reg. Mo, IBBIPA-0/IP-POOG 32/ 2NT-201811086
9. |Branch: STB Hapur All that plece and parcel of Residential Building Property area 112 Sq. Yds. Situated at plot No. 6, Symbolic Rs 21,74,360/- < 42,36,000/- | 10-03-2023 Place : Dedhi RP in the matter of Ajanta Offset and Packaging Limited
Borrower: Mr. Zulfikar S/0 Mr. Idrish (Borrower), H No-1207, Vill = | part of khasra no. 672, Gali No. 1 Aman Colony Village Asaura, Meerut Road Distt. Hapur UP Possession a5 on 30,04, 2019 with % 4.23 600/ 11:00 AM to
Asoura, Distt Hapur 245101, Mr. Ishtikar Sio Mr. Idrish (Co- | 245101, Bounded as: East~House of Mr. Akaram. West- Plot No. 7 of Aas Mohammad. North - Road 15 further interest, cost & R 1 0d-00 PM TSI St2rsicT &b q punjab national bank
borrcwer], H No-1207, Vil ~ Asours; Distt. Hapur 245101, M. Wide. SOl —Fiot o 182 Ct . Askam S . 1'“:'}““:' . qﬁ- ﬂr:r«. ¥ e |.-....,,.,....I._I-.t|7-': name you can SANK upon!
Naushad S/o Mr. Idrish {Guarantor), Aman Enclave, Vill- Asoura_ Distt. Hapur 245101, Mr. Saleem Sahzada Sio Mr. Mohd. Umar (Guarantor), H No-146/500, Maheshwai Ganj, Distt. Hapur 245101, Mrs. Shabana W/o Zulfikar (Guarantor), H No-1207, Vill - Asoura, CIRCLE SASTRA CENTER, NORTH DELHI, 2nd FLOOR, VIKRANT TOWER,
Distt. Hapur 245101, Mrs. Farhana Wio Zulfikar (Guarantor), H No-1207, \ill - Asoura, Distt. Hapur 245101 RAJENDRA PLACE, DELHI-110008, Email: ¢s8Z02@pnb.co.in
10. | Branch: STB Hapur Al that piece and parcel of Residential Building at Part of Khasra No. - 284 Mi, Village |  Physical | Rs2756637ason | 7 46.90 Lacs | 10-03-2023 PEREORNDIE M Ryl o aM S kool T
Mrs. Vishal Kumar Sio Late Kham Chand Kamal (Borrower), Mrs. | Simraull, Near Vikas Public School, Bagar Road, Pargana, Tehsil & Distt. Hapur measuring | Possession 16.04.2018 with = e 000 | 11:00 AM to : b : L Ly
Bhawana Kaushik (Co-Borrower), Mr Gaurav Kumar Kamal | 419.33 sq. yards in name of Smt. Bhawna Kaushik Wio Sh. Vishal Kumar (Property further inkerest, cost Py Il-l'l]l] PIA Juj‘rerﬂas. the undersignad being m-E-. Authorized l?l;‘ﬁc:nr of the F'un_]a,h Mational Eanif.
(Guarantor), All at: H No-222 MAV Jyai colony Hapur 245101 description as specified inthe Sale Deed no 4315 dated 07.06.2014, Bounded as: North - Road, &sxpenses ¥ 10,000/- ; i 31?";25‘:_?'1’:“';“:: S Ej‘;:fn"r’"‘F";ﬁ;';;"ELSEEEﬂ: fz'r‘j:fn sy
South - Ag land of Sh Prem Pal, East - Ag land of Sh Rajpal, West- Road 2y bz ) :
: Ag P aecurity Interest Act, 2002, and in exercise of powers confermed under Section 13 read
11 | Branch : STE Hapur All that piece and parcel of Building Area 200.00 Sq. Yds situated at MPL No. 2129/8/27/708 Symbolic Rs 27,83,576.11 ¥ 24,10,000/- | 10-03-2023 with Rule 3 of the Security Interest (Enforcement) Rules, 2002, issued demand natice/s on
Mis AM Enterprises (Borrower), Through Prop. Akbar Ali Sio Khalil | Mohalla Moti Colony, near- Slaughter House, Bulandshahar Road, Pargana, Tehsil & Distt. Hapur Possession as on 30042019 11:00 AM to the datad 28.11 2022 calling upan the respective Borowars/GuarantarsMartgagors (1)
Anmad, Hashimpura, Near Umar Masjid BSR Road, Distt. Hapur Pin- | UP-245101 in name of Mr Chaudhary Akbar Al sio Mr Khalil Ahmad, Bounded as: East - Rasta 15 with further interest, | % 2/41,000/ 44:00 PM Wis Jain Spun Pipe Co, Prop. Late Sh. Raj Kumar Jain Address- Factory: 5th KM
245101, Mr. Irafan Qureshi (Guarantor), Sio Amiruddin, Koila | wide, Wesl- Property of Mr. Shakeel, North - Property of Haji Asif, South - Property of Chand Mohd, cost & expenses ¥ 10,000/- Méestone of Chakhri Dadri- Biiwani Road, Vilage Haluwa, Distt Bhiwani, Haryana
Mewattyan, Distt. Hapur-245101 127021.. Also At: - 9, Inder Enclave, Ground Floar, Paschim \inar Delhi 110087 (2) Sh.
12 | Branch : STE Hapur All that piece and parcel of Residential building area 89.56 Sq. yards Bearing Municipal No. Symbolic Rs 19,57 500.09 ¥ 25,60,000/- | 10-03-2023 Ashu Jain Sfo Late Sh. Raj Kumar Jain (Legal heir of Late Sh. Raj Kumar Jain) Ric
Mrs., Babita Garg (Borrower) Wio Sunil Kumar Garg, Add 1: H Mo, | 2321/1-4 Situated at Mohalla Laxmanpura, Garh Road Hapur UP 245101 in name of Mrs, Babita Possastion as on 31.03.2021 11:00 AM to Flat No. T, 4th Floar, 6 HO CHI MINH SARAN|, Beside American Consulate, Middletown
2321, Lamangura, Garh Road, Distl. Hapur, Add 2: Clo Vandana | Garg wio Mr. Sunil Kumar Garg, Bounded as: East — Property of Narmada Devi Wio Prahalad Ras, with further interest. |~ 2,96,000/- 04:00 PM Row, Kolkata West Bengal 700071 to repay the amount as mentioned in the nofice being
Tranzport Garh Road, Opposite Dev Mandni Hospital Distt. Hapur. Wast- Property of Trust Suraj Mal Maheshwari, Morth — Propesty of Sh. Anil Kumar Garg, Scuth - Gallary oost & axpenses 710,000/ i Rs. 2,63,45,730.62 (Rs Two Crore Sixty Three Lakhs Forty Five Thousand Seven
abouty -3 wide Hundred Thirty and Sixty Two Paisa Only) as on 31.10.2022 with further interest
13 | Branch : 5TB Hapur All that plece and parcel of Residential Property Area 92.44 Sq. Yds situated at MPL No. W-1/646, Symbolic Rs 9,98,480.14 717,30,000/- | 10-03.2023 in:idmla! EXpENses, C‘DBI. charges efc unllil payment in full within 60 days from the
Mr. Naresh Kumar (Borrower) Slo Baldev Singh, H.No_ 58, MPL No. | Plot No. 4, Part of Khasra No. 2109, Mohalla Subhash Nagar, Near Avas Vikas Colony, Distt. Hapur | puggassion | 2% on 31.03.2021 with 11:00 AM to date of notice {5) / date of receipt of the saxd notice(s).
W-11646, Plot No. 4, Subihash Nagar, Meerut Road, Distt. Hapur UP- | UP-245101 in name of Mr, Naresh Kumar s/o Mr. Baldev Singh, Bounded as: East— Plot No 5 House further interest, cost & | % 1,73,000/- 04:00 PM The Borowers/GuarantorsMorigagors having faded to repay the amount, notice is
245101, Mr. Sumanpal (Guarantor) Sio Kaloo Ram, H.No. 31, | of Baleram, Wes!- Piot No. 3, North—Road 12 Feet Wide, South — Property of Others BXPENSES * 10.000/- 2 hereby given to the borower and the public in general that the undersigned has taken
Hasanpur, Distl. Hapur UP-245701 ; possession of the properties described hersin below in exercise of powers conferred on
14 | Branch: STBHapur All that piece and parcel of Building situated at Plot No. 2A Village Dheer Khera, Meerut Road Symbolic Rs 26,35,165.25 ¥ 30,40,000/- | 10-03-2023 Em;' il 51” ;'Tem'ggu?] Gﬁgﬁmqéi ;FM;L&EEE w,'i: deaid EI'::;; gl e i
Mizs Shres Balaji lce Factory (Borrower) Prop. Ravindra S'o Ram | Distt. Hapur UP 245101 measuring area 135.00 sq yards or 11287 Sg. Mirin name of Mrs. Possession as on 30,06 2018 with 11:00 AM to TI'I OrCemen II.II;E-. on this the . ayo o HHI-. . .
Kishan, Plot No. 24, DheerKhera, Meenut Road. Dist. Hapur-245101, | Samantra wio Mr. Mekhar Singh and Mrs. Savita wio Mr, Ravindra Kasana, Bounded as: East - further inerest, cost& | < 3:04,0000- | " o he Gorwersibusrantaeaihorkagors in paricufar and ine publ I gencri: i herety
Mr. Ravindra Slo Ram Kishan (Borrower), H.No. 13, Dheer Khera. | Road, West- Meerul Hapur Main Road, Morth — Plot of Mr. Kivem, South— Plot No. 2B belong to Sh. Asey para % 10,000 3 cautionad not Ic-daa_l with Ir_ne properties and any dealing with the properties will be subject
Meenit Road, Distt, Hapur -245101, Ms, Savita Wio Ravindra | Ram : torthe charge of Punjab National bank for an amount of Rs. 2,63,45,730.62 (Rs Two Crore
{Guarantor), H.No. 13, Dheer Khera, Mearut Road, Distt. Hapur - Sixty-Three Lakhs Forty Five Thousand Seven Hundred Thirty and Sixty Two Paisa
245101, Ms. Samantra Wio Mehkar Singh  (Guarantor), H.No. Only) as on 31.10.2022 with further interest incidental expenses, cost, charges etc
17511, GaliNo.5, Prabhat Nagar, Saket, Maend LIP-250001 until payment in full within and other expenses until payment in full.
: : The Bo G iorsfrmort tention is imvited to & f sub-zection (3
15 | Branch: SSI-FINANCE GHAZIABAD Allthat piece and parcel of the EMG of Plot area 401.70 sq yards or 335,86 sq, mir.having | Physical | Rs.360.1939195 | 240200 Lacs | 10-03-2023| | ofeasinnati e e oo o sl secton )
Borrower: Mis Kishori Industries, Proprietor Mr. Pramod Goel Sio | Khasra No. 1086 situated at village- Saddiq Nagar, Pargana Loni, Ghaziabad, Uttar Pradesh |  Possession as on 31.08.2042 11:00 AM fo -
Late Shri Ved Prakash Goel, Registered address: Piot No. 1085, | In name of Mrs. Kavita Goel. Bounded as: East Factory of Khasra No-1085, West - Other + Uncharged interest | ¥ 10.20 Lacs 04:00 P DESCRIPTION OF THE IMMOVABLE PROPERTY
Vikas Magar, Meerut Road, Ghazisbad, UP 2010010, Corporate | property, North - 20.0 ftwide Rasta, South- Other property +Other charges ¥ 50,000/- : 1. Stocks of raw material, stock in process, finished goods, stores & spares and
office: 141-A, Richpalpuri, Ghaziabad-201001, Guarantors:- 1. Ms. raceivables,
Kavita Goel Wio Shri Pramod Goel, R/o141-A, Richpalpun, Ghaziabad-201001, 2. Mr, Surya Kant Singh S/o Mr. Palak Dhari Singh, Rio 6/9, Oid Rajendra Nagar, Delie- 110060, 3 Mr, Sagar Goel Slo Mr. Pramod Goel, Rio 141-A, Richpalpar, Ghaziabad-201001, 2. Al the Part and Parcel of Factory Land and building measuring 45 Kanal 01 Marla
4. Mr. Satish Kumar Slo Mr. Ram Chand, R/'o 376E Ragupur-2, Gali-4, Gandhi Nagar, Delhi- 1100310 i.e Land measuring 32 Kanal 07 Malra comprised in Khewat No. 3330 min, Khatoni
For registration, login and bidding rules visit https:/iwww.mstcecommerce.com/auctionhome/ibapiindex.jsp m}’ﬁ'ﬁgﬂaﬁgﬁi f’ﬂ:ﬁ; Eiﬂ:‘“f:rge ?Eﬁﬁ:ﬂfﬂgﬂﬁm ﬁ;’&:ﬂm‘::a;;
Elm;fgmﬁg?tgﬁ-?;d conditions of the sale, please refer to the link provided in hitps:/'www.unionbankofindia.co.in. For Sr. No. 1 to 14 Concerned Officer is Sh. Atul Kumar, 8006000736, For Sr. No. 15 Concerned Officer is Sh. Mohd. Faizal, Khasra Nos. 821111 (4-18), B3/15/1(7-16) situated at Village Haluwas, Bhiwani
e Haryana in the name of Late Sh. Raj Kumar Jain
Date : 21-02-2023, Place : Ghaziabad Authorised Officer, Union Bank of India Date : 18-02-2023, Place: Bhiwani, HR Authorized Officer, Punjab National Bank
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